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CORAM : Hon'hle Mr. P.M. Trivedj .. Vice Chairman 

Hon'ble Mr. P.M. Joshj 	,. Judicial Member 

02/03/1989 

The arplicant has filed an anplication cated 

3.2,1989 for withdrawal of the petition. Mr. 71.3. Thevde 

learned advocate for the respondent present, and has 

no objection. Application allowed, The case is dllisnocdd  

of as withd.gn. 

( P H Trivedi ) 
TMice Chairman 
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